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work, inviting desians, etc., from 
lICulptors in this country and 
abroad; and 

(Iii) to advise Government on other 
related matters. 

SHops fOil ScHEDULED CASTI!fI)uBB PBIl-
SONS IN DELHI • 

2793. SHRI RAMn RAM : Will the 
Minister of WORKS, HOUSING AND 
SUPPLY be plcucd to state: 

(a) whether Government have made 
lomo reservations of shops in Oolhi for 
allotment to Scheduled Caste/Tribe per-
IGns to ameliorate their economic condi-
tion; 

(b) whether it is a fact that repeated 
representations for such reservations have 
boon received by Governmeot from • 
number of Members of Parliameot ; aod 

(c) if so, what action has been taken 
thereon 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS. HOUSING 
AND SUPPLY (SHRI IQBAL SINGH) : 
(a) No. 

(b) Representatioos on the subject have 
boon received from some M. Ps. 

(c) The sbops are allotted by call of 
tenders and not on the basis of persons 
belonging to a praticular caste. 
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COMlllJlllON or SAl'DAlUANO AIRPoRT INFO 
STADWM 

279S. SHRI YASHPAL SINGH: WDI 
the Minister of HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state: 

(a> whether requests have como for tile 
conversion of the prescnt site of Safdarjana 
Airport into a full-fledged stadium; and 

(b) if so, whether any directive is pr~ 
posed to be given to the Delhi Develop-
ment Authority ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP' 
MENT (SHRI B. S. MURTHY) : <a) A 
proposal to sbift the Safdarjang Aerodrome 
from its present site is under examination. 
In accordance with the provisions of the 
Master Plan for Delhi, the area is to be 
used for recrcatiollJI purposes i. o. parb, 
play arounds and open spaces. 

(b) No. 
Am BaM ExPoaT-lM1'oaT BAME 

2796. SHRI BBNI SHANKER 
SHARMA: 

SHRI D. C. SHARMA : 
WiUtheMinister of FINANCE bepleued 

to state: 
(a) whether the Export-Import Bank he 

authorised a S 20 million credit to India to 
floance purcbase of U. S. capital equipment 
and related services ; 




